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R*. 16.98 ciorM hM bMn madaforthit torn 
of woik. Muf'tbi, tha pi w  for iwotttomwit 
and rshabilitation approvad by Govammant 
of Andhra Pradasli providaa for davalop- 
mant of infrastructural fadlltias roads.

hospitals, IS>nuriss,appiosch rosds 
and proiactad walar supply for al rasattia* 
manta. In addition, aconomie davaiopniant 
schemas for 27 fully and 42 partially sub- 
margad villagas ara plannad, alongwith 
housa sitas fraa of cost.

rOHiVBraim irrigauon rrojsci

2380. SHRIDHARMABHIKSHAM: Will 
tha Ministar of WATER RESOURCES ba 
plaasadtostata:

(a) the astimatad cost of the Poiavaram 
Irrigation Project in Andhra Pradesh;

(b) the details of finandai assistance 
sought from the Worid Bank for the imple­
mentation of the project; and

(c) whether there is any pmposai to 
dedara it a Naiiontd Project?

TH E IMINISTER O F W ATER RE­
SO URCES (SHRI VIDYACHARAN 
SHUKLA); (a) and (b). The Pn^ect asfbrmu- 
latad by the State Government is estimated 
to cost fte. 3030 ciores. The State Govern­
ment is required to modVytheprepoaal in the 
light of the observations of Central Water 
Commission. Therafbia. there Is nopreposal 
for seeking financial assistance from the 
Wbrid Bank for tha pipjact at present

(e) The Poiavaram Project futfiis the 
cfilstia evolved for declaring a project as a 
natkMial prajacL

Modamiaation of Durgapur Steel Plant

2381.SHRIV.SREENIVASAPRASAD: 
WiH the Minister of STEEL be pleased to

(a) whether ti • process and execution 
of modernisation work of the Durgapur Steal 
Plant has been complelad according to its 
time schedule;

(b) if so. tha details thereof;

(c) H not. the further tims schedule fixed 
for its completkm;

(d) whether the contractors of both 
Indian and foreign origins have been raising 
their bills due to cost scarlatina;

(e) if so. the datals cf the bins paM to 
them both in India and foreign cunancy;

0) whether any foreign aU or ban has 
been utilised; and

6)) if so. the details thereof 7

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV);(a)te(c).Themodemisatk>n 
work of Durgapur Steel Plant is due for 
compMkm by March.1993. This schedule is 
Nkely to be adhered to except for one Blast 
Furnace out of the three to be reconstructed 
which is expected to be completed by De- 
cember.1993.

(d) For the indigenous portion only, the 
contracts provkla an escalation clause, with 
a celling of 15%. and the contractors have 
been raising bills on this aocounL

(a) the details of tha amount towards 
escalation so far pakl are aa foNows:


